
BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN 

ZONE, CHENNAI 

Original Application No. 17 of 2022 

 

IN THE MATTER OF: 
Permandlla Kiran Kumar 

…Applicant 
VS 

 The State of Telangana Rep. By Its Secretary Public 

…Respondents 

 

INDEX TO REPLY FILED BY THE 7TH RESPONDENT (HMDA) 

S. No. Date Particulars Page No. 

1. 17.02.2024 Reply of the 7th 
Respondent – Hyderabad 

Metropolitan 
Development Authority 

1 -4 

 

 

 

         
Chennai     

26.02.2024           Counsel for the 7th Respondent 










